303 Papers Laid
PAPER LAID ON THE TABLE

REVIEWS ON AND ANNUAL
REPORTS OF CASHEW ( ORPORATION
OF INDIA L.TD COCHIN FOR 1981-82
AND CASHEW EXPORT PROMOTION
COUNCIL, FOR 1981-82,

‘THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE (SHRIMATI
RAM DULARI SINHA) : Sir, on behalf
of Shri Vishwanath Pratap Singh.

" 1 beg to lay on the Table :—

(1) A copy each of the following
papers (Hindi and English versions)
under sub-section (1) of section
619A of the Companies Act,
1956 :—

(i) Review by the Government on
the working of the Cashew
Corporation of India Limited,
Cochin, for the year 1981-82.

(i) Annual Report of the Cashew
Corporation of India Limited,
Cochin, for the vyear 1981-82
along with Audited Accounts
and the comments of Comp-
troller and Auditor General
thereon. (Placed in Library. See
No. LT-6325/93).

(2) (i) A copy of the Annual Report
(Hindi and English versions) of
the Cashew Export Promotion
Council Cochin, for the year
1981-82 along with  Audited
Accounts,

(i) A copy of the Review (Hindi
and English versions) by the
Government on the working of
the Cashew Export Promotion
Council, Cochin, for the year
1981-82. (Placed in Library, See
No. LT-6326/83).

(Intecruptio ns).
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REVIEW ON, ANNUAL REPORT AND
ANNUAL ACCOUNTS OF INDIAN AIR
LINES FOR 1981-82 AND STATEMENT
FOR LELAY.

THE MINISTER OF STATE IN THE
MINISTRY OF TOURISM AND CIVIL
AVIATION (SHRI KHURSHEED ALAM
KHAN) : | beg to lay on the Table : —

(1) A copy of the Annual Rcport
(Hindi and English versions) of the
Indian Airlines for the year 1981-
82, under sub-section (2) of section
37 of the Air Corpoiations Act,
1953. (Placed in Library. See No.
LT-6327/83).

(2) A copy of the Annual Accounts
(Hindi and English versions) of the
Indian Airlines for the year 1981-
82 and the Audit Report thereon,
under sub-section(4) of section of
15 of the Air Corporations Aet,
1953.

(3) A copy of the Review (Hindi and
English versions) by the Govern-
ment on the working of the Indian
Airlines, for the year 1981-82.

(4) A Statement (Hindi and English
versions) showing reasons for delay
in laying the papers mentioned at
(1), (2) and (3) above. (Placed in
Library. See No.LT-6327/83).
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DETAILED DEMANDS FOR GRANTS

OF MINISTRY OF IRRIGATION FOR
1983-84.

THE MINISTER OF STATE IN THE
MINISTRY OF IRRIGATION (SHRI
RAM NIWAS MIRDHA) I beg
to lay on the Table a copy of
the Detailed Demands for Grants (Hindi
and English versions) of Ministry of Irriga-

tion for 1983-84. (Placed in Library, See
No. 6328/83].
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MR, SPEAKER : Nothing. It is irrele-
vant. Now, Shrimati Ram Dulari Sinha.

EXpPORT (QUALITY CONTROL AND
INSPECTION) AMENDMENT RULES
1983. ANNUAL ADMINISTRATIVE
REPORTS REVIEW ON TEA BRAND,
CALCUTTA FOR 1981-82, ANNUAL
ACCOUNTS OF TEA BRAND, CALC-

UTTA FOR 1980-81 AND STATEMENT
FOR DELAY.

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE (SHRI
MATI RAM DULARI SINHA) : I beg
to lay on the Table :—

(D) A copy of the Export
Control and Inspection) Amend-
ment Rules, 1983 (Hindi and
English versions) published in Noti-
fication No. S. O. 1551 in Gazette
of India dated the 19th March, 1983,
under sub-section (3) of section 17
of the Export (Quality Control and
Inspection) Act, 1963. [Placed in
Library, See No. LT-6329183].

(Quality

(2) (i) A copy of the Annual Administra-
tive Report (Hindi and English
versions) of the Tea Board, Calcutta,
for the year 1981-82.

(ii) A copy of the Review (Hindi and
English versions) by the Government
on the working of the Tea Board,
Calcutta, for the year 1981-82.



